13389 Re. C.A. and Adj. M.

on a matter of public importance,
namely, the loan of Rs. 3 crores to
Jayanthi Shipping Company.... (In-
terruption). It is a very important
question,

Mr, Speaker; Order, order.
not allowing it.
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PAPERS LAID ON THE TABLE

NOTIFICATION UNDER SALARIES AND
ALLOWANCES OF MiINISTERS’ ACT.

The Minister of State in the Minis-
try of Home Affairs and Minister of
Delence Supplies in the Ministry of
Defence (Shri Hathl): 1 beg to lay on
the Table a copy of tha Ministers’
(Allowances, Medical Treatment and
other privileges) Amendment Rules,
1968, published in Notification No.
G.5R. 460 in Gazette of India dated
the 24th March, 1866 under sub-
section (2) of section 11 of the Salaries
and Allowances of Ministers Act, 1852,
[Placed in Library, See No, LT-8148/
66].

MAIN cONCLUSIONS OF TRIPARTITE
MEETINGS

The Deputy Minister in the Minis-
try of Labour, Employment and Re-
habilitation (Shri Shahnawaz Khan):

I beg to lay on the Table—

(1) A copy each of the Main Conclu-
sions of the following Tripartite
Meetings:

(i) 2nd Session of the Industrial
Committee on Leather Goods
and Manufactories, held at
Agra on February 5, 1966,

1st Session of the Industrial
Committee on Road Trans-
port, held at New Delhi on
February 15, 19686,

24th Session of the Standing
Labour Committee held at
New Delhi on February 13-
14, 1966,

1st Session of the Industrial
Committee on Chemical In-
dustry held at Bombay on
March 13, 1966. [Placed in
Library, See No. LT-6149/68
to LT-6152/66].

(2) A copy of the Audited Accounts
of the Employees’ State Insurance
Corporation for the year 19883-84,

(ii)

(iii)

(iv)



